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should immediately send a Central study
team to Palghat to make an on-the-spot
study of the situation. Besides, 1 request
the Qovernmcnt that the following steps
may urgently be taken: Adequate Central
assistance should be provided to the far-
mers. Seeds and fertilizers should be pro-
vided free of cost. There should be a
moratorium on the re-payment of loans.
Water tax should be waived, and free
ration should be supplied to the agricul
tural labourers. Lastly, nutrition program-
me should be organized on a large scale.

(iv) NON-IMPLEMENTATION OF  RECOM-
MENDATIONS OF NON-OFFICIAL ADV-
sorY COMMITTEE ON . FREEDOM
FiGHTER HONOUR PENSION SCHEME.
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(vii) ACUTE SHORTAGE OF WATER lll
MADRAS
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DR. A. KALANIDHI (Madras Cen-
tral): The Madras City is facing a severe
and serious problem about drinking water.
Tamilnadu authqrities have announced that
water will be supplied only on alternative
days. But the fact is that water is coming
in the taps at a very low pressure only
once in ten days. Even to get this one
bucket of water people have to wait for
a long time ignoring the other important
domestic affairs. -Ladies are standing im
long queues from 1 AM, to 7 A.M, with-
out sleeping to get this meagre quantity
of water. Outside the water is sold com-
mercially 25 paise per litre, Tamilnadu is
already in the grip of severe drought due
to failure of monsoons, Tamilnadu autho-~
rities are not taking any effective steps to
solve this problem. Veeranam Project has
been shelved by the Government. If this
Project had been implemented in the right
earnest way in right time this would have
solved the acute water scarcity which is
existing in the Madras City. Krishna water
from Andhra Pradesh will take amother
ten years. Hence I request the Centre to
intervene immediately to restart the Vee-
ranam Project on a war-footing manner to
solve the problem of water crisis in a long
run. Now T request the Centre to send
some experts to study the acuteness of
water scarcity prevailing in Madras City
and give massive aid to the Government
of Tamilnadu to solve the water crisis
immediately.

(viii) NEED TO IMPROVE THE WORKING OF
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